TN THF CENTRAL ADMTMTSTRATIVRE TRTRINAJL, JATDIR BENCH, JATPIR

CcP 98/2002 (DA 1n8/2nN1) ‘DATE OF ORNDFR ¢ 2,71.20N2
Jagdish WNarayan Gupta son of Shri Rhanwar Lal Gupta agéﬂ
ahout 43 years, resident of 1896, Mahargarh Road, Chandpole
Bazar, Jaipur and presently working as Wireman (®lectrical)
Office of Superintendent of Post Offices, Jaipur (™) Déstal

Nivision, Jaipur.

«...Applicant. =

VERAT]Q
{Tﬁ 1. Shri| ®.x%. Sharma, Chief Post M™Master General,
% ‘Rajasthan Aircle, Jaipur.
2. Shrif R.L. Sharma, superintendent of Post OFffices,
Jaiur (M), Postal Division, Jaipur.

..« «Respondents.,

Mr. Z.B. Sharma, Counsel for the spplicant.

Mr. N.C. Goyal, rounsel for the respondents.
CORAM
Hon'bhle Mr: H.0. Gupta, Memher (Administrative)

Hon'hle Mr. ™M.I,. Chauhan, Memher (Judicial)

ORNDFR (ORAL)

o h
&

Ws Contempt Petition has heen filed for alleged

wilful disohedience of the order of the Tribunal dated
11.4.2002 | passed in OA No. 108/20N01,

2. Notices were issued to the respondent contemners. The

reply has heen filed today, which is taken on record. The

learned counsel for the respondent contemners submits that
the orderj of the Tribunal has heen fully complied with. The

learned counsel for the applicant, who is present in the

( . .
court, submits that order of the Trihunal has now bheen
romplied |with.
3. Tn the circumstances, this "ontempt Petition is

dismisged. Noticees are discharged.
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